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LOK SAB� 
Monda11. 15!h. N�vemb�r, 1954. 

'The Lok Sabha met at Eleven of the 
crock. 

{MR. SPEAKER (SHJU G. V. MAvALANKAR) 
in the Chair] 

QUESTIONS AND ANSWERS 

(No Questiom: Part I not published) 

DEATHS OF SHRI RA!'I ·  AHMAD 
KIDWAl AND SHRI NADIMUTHU . 

PILLAI 

The Prime Minister aJ141 Mlnlster 
of External Affairs and Defence ' (Shri. 
Jawabarlal Nellni): Mr. Speaker, Sir, 
with your permissio·n I should like to 
ma'lte a reference ri&ht at the com­
mencement of this session to the sad 
and grievous event that took · ·place 
some days a&o. I was far away from 
lnrua when news of the death of Rafi 
Ahmad Kidwai · reached me, and I 

remembered then the iong period of 
association that many ot us ,had bad 
with hi.ril. Perhaps tnere is none 
present fiere in thils ·House wbo was 
associated with him ci6sel:r tor that 
lencth cl time as I was. But the?e 
are inany here who were wociated 
for many JollJI years anii everyone In 

this House was aasociat� with' him 
in some way or other, ·either i'n the" ' 
work of this House· or ouuide. So 
I thouabt of this lODi period when 

-about thirty-five years a&o be came 

' .· . · 
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fresh from college and tqrew himse!f 
in our national movement: Eve� since 
that time till today I do not think 
there has been any period when be 
thoug!;t of anything else but that 

movement in its· various aspects and 
afterwards its aftermath. I hardlY 
knqw of a single person who was so 
devoted to one cause in Its various 
aspects as Rafi Ahmad was. He was 
a Muslim of course·, and yet I bar<Uy 
know of an,ybody who is more of a 
thorough lnruan in his thought and 
actions than he was, and not confined 
to any community. 

Wt; all know him, and it is not 
necessary therefore to say much. He 
was not born ereat, nor was ereatness 
thrust upon h:m. He achieved it b:, 
bard continuous work, ancf work of a 

type which normally is not perbaPs 
done by most of us. I ·remember for 
long years when many of us used to 
stump the countryside and · deliver 
speeches, Raft Ahmlld never soolte in 
public. It was a joke amongst us. 
He was a quiet worker. Speaking in 

public was always somewhat distaste. 
tu! to him. He soolte quite enouah 
and more in private groups, but aot 
in · public meetbgs. And so be quietly 
organised, quietly wo_r.ked, and pN>­
bab!y knew more individuals in India 
as colleaeues, friends . and comrades 
than anybady that I know of. And to 
his house, when he was here or else­
where, , innumerable penons � 
seeking help: I am not aware of , anY 
single case where a perBOn was turned . 
away from· hlr house. He helped to· 
lhe best of his ability and beyond Illa 
ab:lity everybody who came, and be 
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pve solace to anyone who was in 
distress. And now it you 110 to his 
village borne at Masauli you will ftnd 
a broken dawn-house, dilapidated; 
part of the house bas not even eot 
a roof to it. That is the house be 
lived in for these many years, and 
be bad neither the time nor the money 
to repair it or to put a roof when a 

roof was lackini, because bis mind 
and all bis resources were eogaeed 
in other ways. 

This House knows that he was 

sometimes a very irritating person. 
Almost, it I might say so, be d'eligbt­
ed in sayin& tbines just to Irritating 
the other oarty, in a friendly way. 
And yet I did not find any malice lo 
him at any time aeainst anyone. 

So be was an odd person, a kind of 
person one does not usually come 
across. There miibt be abler persona; 
there are oersons l(reatly devoted to 
national causes. It is dilllcult to 
measure these thines. But the queer 
combination of thiDlls that represent­
ed' Raft Ahmad was undoubtedly very 
unusual. And therefore for him to 
leave us does leave a gap which l 
think 4t is hardly cosslble to fill. 

It ·bas beeD a arievous blow to Gov­
errunent and to bis colleal(ues in the 
Government and to innumerable 
olher -persons. And yet it seems to 
me that the manner of bi• death, that 
is being l o  harness to the bitter 
end to the last moment, was a death 
which many of us rnl&ht envY. l was 
not here then when he died, but l am 
told that the people of Delhi specially, 
as people in the rest of the country, 
but mot'e specially the people of De1h1 
of all &ro\JPS, commuoi�. views and 
parties all · aave a demonstrat!.On of 
sorrow' and IJ'ief such as Delhi bas 
very seldom seen. Because, lla1l 
Ahmad ultimately stood in tbe hearts 
of the people and served them. That 
was the real tribute which the peo­
ple paid, not the few -words that I 

and Shri Na.dimuthu Pillai. 

might say here ltl this House. 

1 have DO doubt that I speak for 
this House when I say that I would 
like you, Sl.r, to convey our deep 
sorrow at his death to the members 
of bis family. 

Mr. Speaker: I fully associate Ill7· 
self with what the hon. the Leader of 
the House bas expressed. Our loss 
is national and it is impossible to 
measure its depth, Mr. Kidwai was 
a brilliant administrator, as we all 
know him, a man of drive, quiclt 
decision and firm action. We have 
all known bow be handled the very 
complicated an(f intricate food situa­
tion and relieved the country of one 
of its &1'e8test anxieties. I am sure 
the House nl joio with me in con­
veying to bis family our condolences 
lo their sad bereavement. 

There is also another report which 
I have to give to this House, about 
the demise of another Member, Shrl 
Nadimutbu. Pillai who was a Member 
of the Provisional Parliament. Shrl 
Pl1lai died at bis residence in Pattu­
kottai, Tanjore District on the 26th 
October, 1954 a t  the aee of fifty-two. 
·He was a member of the Tamil Nad 
Coneress Committee and the All lnd1a 

Congress Committee and was i m ­
prisoned for participating in the 
Congress Movement in 1940-41. He 
was also a Member of the Madras 
Legislative Assembly. 

We mourn the loss of both these 
friends and I am sure the House will 
join me in conveyine our condolences 
to their families. The House may 
stand In silence fllr a minute to ex­
press its sorrow. 

The Honse now stands adjourned as 
a mark of respect, 

The Lok Sabha thm adjoumed till 
Elellen of the Clock on Tue1da11, the 
l&th Nooembff, 11154. 




